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10.09 2020

CA NO. 1272020
Sunita Jain Vs, M/s Gian Prakash Ved Prakash

Mauter taken up today on resumption of physical hearing.

Present: Appellant with counsel Sh. Milind Gautam.
Sh. Durga Prasad counsel for the respondent.

Ld. Presiding Officer is on leave today. As directed
by the Ld. Presiding Officer, case is adjourned for 25.09.2020

ReXer to

Additional Sessions Judge-02(Central)
Tis Hazari Courts, Delhi

10.9.202




